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TAMIL NADU LEGISLATIVE ASSEMBLY

THIRTEENTH ASSEMBLY - ELEVENTH SESSION

RESUME OF WORK TRANSACTED BY THE TAMIL NADU LEGISLATIVE
ASSEMBLY FROM 17th JUNE, 2009 TO 21st JULY, 2009

. SUMMONS

Summons for the Eleventh Session of the Thirteenth Tamil Nadu
Legislative Assembly were issued to the Members of the Legislative
Assembly on the 29th May, 2009 in S.0.Ms.No0.78, Legislative Assembly
Secretariat, dated the 29th May, 2009 to meet at 9.30 a.m on
17th June, 2009.

[I. DURATION OF THE MEETING

The Eleventh Session of the Thirteenth Tamil Nadu Legislative
Assembly commenced on the 17th June, 2009 and was adjourned sine-die on
the 21st July, 2009.

lll. SITTINGS OF THE ASSEMBLY

The Tamil Nadu Legislative Assembly sat for 26 days during the period
from 17th June, 2009 to 21st July, 2009 on the following days:-

17th June, 2009, 18th June, 2009, 19th June, 2009, 22nd June, 2009,
23rd June, 2009, 24th June, 2009, 25th June, 2009, 26th June, 2009,
29th June, 2009, 30th June, 2009, 1st July, 2009, 2nd July, 2009,
3rd July, 2009, 6th July, 2009, 7th July, 2009, 8th July, 2009, 9th July,
2009, 10th July, 2009, 11th July, 2009, 13th July, 2009, 14th July, 2009,
15th July, 2009, 16th July, 2009, 17th July, 2009, 20th July, 2009 and
21st July, 2009.

In terms of hours, the House sat for 113 hours and
55 minutes.
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IV. PROROGATION

The Eleventh Session of the Thirteenth Tamil Nadu Legislative
Assembly was prorogued with effect from the 23rd July, 2009 vide
S.0.Ms.N0.158, Legislative Assembly Secretariat, dated the
23rd July, 2009.

V. OBITUARY REFERENCES

Thirteen Obituary References were made in the Assembly on the
demise of the following former Members of the Assembly on the dates noted
against them:

)] 2 3 4 ®)
7 P.G.Kittu Palladam 1977-1980 29.3.2009 17.6.2009
8 Tiruchi R. Srirangam 1977-1980 1.5.2009 17.6.2009
Soundararajan 1980-1984
(Former Minister) 1985-1988
9 Selvi. P.T. Thirumangalam  1977-1980 11.5.2009 17.6.2009
Saraswathy
(Former Minister)
10 M.K. Sundaram Thandarampattu  1991-1996 19.5.2009 17.6.2009
11 K. Patinetampatian ~ Mudukulathur 2001-2006 2.6.2009 17.6.2009
12 R. Rengaswamy Paramathi 1952-1957 6.5.2009 3.7.2009
Gounder
13 M.C. Thooyamani Mettupalayam 1971-1976 18.6.2009 20.7.2009

Date on
Serial No. and which
Name of the Member Constituency Period Date of reference
demise was made
in the
House
@ 2 3 4 ®)
Tvl.
1 V. Arunachalam Pattukkottai 1962-1967 18.2.2009 17.6.2009
2 P. Chockalingam Maduranthakam  1991-1996 26.2.2009 17.6.2009
3 S. Alagarsamy Koilpatti 1967-1971, 6.3.2009 17.6.2009
1971-1976,
1977-1980,
1980-1984
and
1989-1991
4 V. Natesan Paulraj  Nanguneri 1991-1996 22.3.2009 17.6.2009
(Former Minister)
5 S. Andi Thevar Usilampatti 1980-1984 23.3.2009 17.6.2009
Tirupparan-
kundram 1991-1996
6 G.Jabamalai Mangalur (SC) 1971-1976 29.3.2009 17.6.2009

All the Members stood in silence for two minutes as a mark of respect to

the deceased.

the following

VI. CONDOLENCE RESOLUTION

On the 6th July, 2009, Hon. Thiru. R. Avudaiappan, Speaker, placed
Condolence Resolution before the House on the demise of

Thiru D. Selvaraj, Member of the Tamil Nadu Legislative Assembly:-

LomeL L LD, M6 600TL LD &FLL 06T S
CareHuilfpig  Cambs@ssiu G @Uturmauis 2 miiSlsermreL
uessflwurmpliLe (LD, aarrr.ma‘é]lysm CuilusasdHe LG Gﬂurrguuuaasmm
auSlGSHaImD, @eflw LI60'0TL|LD GFwe  HimemiLd Qaarrsum_su@m I|EMETSHG
srlfemeny  geumeSgE  QEm@Id UL  |emealrS)
umrm_(pgemelt  QUDmeIHLD, &L LeT)&Sl6 Q_Gmrru.lrrmgjaﬁlsﬁrm (nglrg;,@‘;]m
SevoTeuof LD gl &l Qaal_rrg; Remeoulley Cuaitd mMLesaT surnuy_r,g;su@m
syl Oergd wssERsEE Osmm@h OsinHd WEhs I&smn
sMligwieipd, Feps  GComanilgid, soals Csreomemid  SeiTensT
Yuouwrs FHUbhSSS0sTarH &flu wpammullsy vssfwrmmlwemLomser
S, gl. Qaeaurmsy gefssT 5.7.2009 gjerm weme|hm Q&iih ks
@UGurmer gSliEfyn g memTemTs gwrn GemsTSns.

"SS5Sy



SRUTGl  WEDMEITE  Jjeuedy  GUbG QIR JFELD
GOLUSHATHESD s SLSmuE FTHSATSHERSHSD @LIGCLTeme
JLPHS @IhISmeLID IEISTUSHSID 05 fleiss)s0smsTéng."

The above resolution was adopted nem con after observing
silence for two minutes.

The House was then adjourned for the day as a mark of respect
to the departed soul.

VII. QUESTIONS

During the Session 6,570 notices of questions were received. All of
them were admitted. 449 questions were treated as Starred questions and
1,215 questions were treated as Unstarred questions. 171 Starred questions
were answered on the floor of the House. Answers to 1,100 Unstarred
guestions were placed on the Table of the House. Though 3 Short Notice
guestions were received and admitted none of them were answered on the
floor of the House.

VIIl. PANEL OF CHAIRMEN

On the 17th June, 2009, Hon. the Speaker announced in the House
the following Panel of Chairmen for the Eleventh Session of the Thirteenth
Tamil Nadu Legislative Assembly:-

1. Thiru K. Pitchandi

2. Thiru Kuthalam K. Anbazhagan
3. Tmt. D. Yasodha

4. Thiru K. Arumugam

5. Thiru N. Nanmaran

6. Tmt. P. Padmavathy

IX. STATEMENTS MADE BY THE MINISTERS UNDER RULE 110 OF THE
TAMIL NADU LEGISLATIVE ASSEMBLY RULES

During the period, seven statements were made on the floor of the
House by Hon. Ministers under rule 110 of the Tamil Nadu Legislative
Assembly Rules. The details are as follows:-

SI.No. and Date Statement made by

€)) ()

Subject
3

(1) 23.6.2009 Hon. Thiru. M.K. Stalin,

Deputy Chief Minister.

(2) 7.7.2009 Hon. Prof. K.
Anbazhagan,

Minister for Finance.

In order to overcome the hardship
faced by Cauvery delta farmers to
irrigate their Kuruvai crops in
Districts of Thanjavur, Thiruvarur
and Nagapattinam, 16 hours of
power supply per day will be given
with immediate effect to cultivate
the Kuruvai crops with the help of
pumpsets.

Matter related to remission of an
interest subvention scheme to
ensure  the repayment  of
outstanding non-farm loans given
by Co-operative Banks and
scheduled to be repaid by
31.3.2007. As per the scheme the
loanees will pay 6% of interest
instead of 12%. The State
Government would meet 4% of
the interest burden and the rest of
the interest would be borne by the
bank itself. Penal interest and
other expenses are waived. This
scheme will benefit 1.32 lakhs
people.



)

(©)

(©)

(3) 13.7.2009

Hon. Prof. K.
Anbazhagan,
Minister for Finance

On the advice of Hon. Chief Minister,
the subject Public Works and
Irrigation Department hitherto dealt
with by Hon. Thiru. Durai Murugan
will be dealt with by Hon.
Chief Minister, in addition to the
Departments already with him. Hon.
Thiru. Durai Murugan will hereinafter

Hon. Dr. M.
Karunanidhi,
Chief Minister

(7) 21.7.2009

Regarding releasing of water from
the Mettur Dam from 7th August,
2009 for Samba cultivation in
Cauvery Delta areas as the inflow
into the Dam has increased during
the past one week due to heavy rains
in the catchment areas in Karnataka
and Kerala.

be designated as Minister for Law.

(4) 14.7.2009 ° Hon. Dr. M. Announcement regarding unveiling X. CALLING ATTENTION STATEMENTS
Karunanidhi, the statue of Ayyan Thiruvalluvar in
Chief Minister Bangalore on 9th August, 2009 and

Two Calling Attention Statements were made on the floor of the

the statue of Kannada poet Sarvajna House by the Hon. Ministers on the following matters of urgent public

in Chennai on 13th August, 2009.

importance:-
(5) 17.7.2009 Hon. Thiru. M.R.K. Hon. Chief Minister has ordered a Serial Number
Panneerselvam, hike in the stipend for House and date on Name of the members  Minister who
Minister for Health Surgeons, Post Graduate Medical which the who called the attention made the Subject
students and students undergoing statement of the Minister Statement
super speciality courses, as they had was made
withdrawn their strike based on (1) @) @) (4)
the assurance given by Hon.
Chief Minister on the floor of the 1. 8.7.2009 Tmt. R. Leema Rose Hon. Minister ~ Thuckalay - Mecode -
House. for Highways Kulasekaram road at
and Minor Thiruvattar Constituency,
(6) 21.7.2009  Hon. Dr. M. Regarding withdrawal of the Privilege Ports Kanniyakumari  District
Karunanidhi, issue against Selvi. K. Balabarathy became ~damaged ~and
. - . . . unworthy for road
Chief Minister and Thiru. V. Sivapunniam, Members ransport due to non
belpnglng .to Communist Ffarty of availability of drainage.
India (Marxist) and Communist Party
of India respectively, which was 2.9.7.2009 Thiru. Kovai Thangam  Hon. Minister ~ Necessity to  provide
earlier, referred to the Privilege for Forests basic amenities to the
Committee by the Hon. Speaker, Tamil  Nadu Tea
based on the privilege issue raised Plantation  Corporation
by Hon. Thiru. Arcot N. Veeraswami, Labourers’ - Quarters in

Minister for Electricity on 20.7.2009. Valparal.



Xl. LEGISLATIVE BUSINESS

During the period, 30 Bills were introduced in the Assembly. All the
Bills were considered and passed. Apart from these, one Bill which was
introduced during the Eighth Session was also taken up for consideration and
it was referred to the Select Committee. The details are as follows:-

Date of Date of
SI.No. and Title of the Bill Introduction consideration
and passing
1) 2 3

1. The Tamil Nadu Municipal Laws 22.6.2009 21.7.2009
(Amendment) Bill, 2009
(L.A. Bill No.6 of 2009)

2. The Tamil Nadu Municipal Laws 22.6.2009 21.7.2009
(Second Amendment) Bill, 2009
(L.A. Bill No. 7 of 2009)

3. The Tamil Nadu Metropolitan 22.6.2009 21.7.2009
Planning Committee Bill, 2009
(L.A. Bill No. 8 of 2009)

4. The Tamil Nadu State Agricultural 23.6.2009 21.7.2009
Council Bill, 2009
(L.A. Bill No. 9 of 2009)

5. The Tamil Nadu Panchayats 24.6.2009 21.7.2009
(Amendment) Bill, 2009
(L.A. Bill No. 10 of 2009)

6. The Tamil Nadu Panchayats 24.6.2009 21.7.2009
(Second Amendment) Bill, 2009
(L.A. Bill No. 11 of 2009)

7. The Tamil Nadu Panchayats (Third 24.6.2009 21.7.2009

Amendment) Bill, 2009
(L.A. Bill No. 12 of 2009)

) ) 3)

8. The Tamil Nadu Hindu Religious 25.6.2009 21.7.2009
and Charitable Endowments
(Amendment) Bill, 2009
(L.A. Bill No. 13 of 2009)

9. The Tamil Nadu Registration of 30.6.2009 21.7.2009
Marriages Bill, 2009
(L.A. Bill No.14 of 2009)

10. The Anna University, Tirunelveli 30.6.2009 21.7.2009
(Amendment) Bill, 2009
(L.A. Bill No.15 of 2009)

11. The Tamil Nadu Co-operative 14.7.2009 21.7.2009
Societies (Amendment) Bill, 2009
(L.A.Bill No. 16 of 2009)

12. The Registration (Tamil Nadu 14.7.2009 21.7.2009
Amendment) Bill, 2009
(L.A. Bill No. 17 of 2009)

13. The Indian Stamp and the 14.7.2009 21.7.2009
Registration (Tamil Nadu
Amendment) Amendment Bill, 2009
(L.A. Bill No. 18 of 2009)

14. The Tamil Nadu Panchayats (Fourth 16.7.2009 21.7.2009
Amendment) Bill, 2009
(L.A. Bill No.19 of 2009)

15. The Tamil Nadu Co-operative 16.7.2009 21.7.2009

Societies (Appointment of Special
Officers) Second Amendment Bill,
2009 (L.A. Bill No.20 of 2009)
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1) (2) (3) 1) (2) 3)
16. The Tamil Nadu Schools 16.7.2009 21.7.2009 25. The Tamil Nadu Motor Vehicles 20.7.2009 21.7.2009
(Regulation of Collection of Fee) Taxation (Third Amendment) Bill,
Bill, 2009 (L.A. Bill No.21 of 2009) 2009 (L.A. Bill No.30 of 2009)
17. The Tamil Nadu Value Added Tax 16.7.2009 21.7.2009 26. The Tamil Nadu Agricultural 20.7.2009 21.7.2009
(Amen(_:iment) Bill, 2009 Labourers-Farmers (Social Security
(L.A. Bill No.22 of 2009) and Welfare) Amendment Bill, 2009
(L.A. Bill No.31 of 2009)
18. The Tamil Nadu Value Added Tax 16.7.2009 21.7.2009
(Second Amendment) Bill, 2009 27.  The Tamil Nadu Value Added Tax 20.7.2009 21.7.2009
(L.A. Bill No.23 of 2009) (Fourth Amendment) Bill, 2009
(L.A. Bill No.32 of 2009)
19. The Tamil Nadu Value Added Tax 16.7.2009 21.7.2009
(Thirc Amendment) Bl 2009 28.  The Tamil Nadu Value Added Tax  20.7.2009 21.7.2009
(L.A. Bill No.24 of 2009) (Fifth Amendment) Bill, 2009
(L.A. Bill No.33 of 2009)
20. The Tamil Nadu Payment of 20.7.2009 21.7.2009
Salarle_s, (Amendment) Bill, 2009 29. The Tamil Nadu Regulation of 21.7.2009 21.7.2009
(L.A. Bill No.25 of 2009) Jallikattu Bill, 2009
(L.A. Bill No.34 of 2009)
21. The Tamil Nadu Duty on Transfers 20.7.2009 21.7.2009
of Property (in Municipal Areas) Bill, 30. The Tamil Nadu Appropriation 21.7.2009 21.7.2009
2009 (L.A. Bill No.26 of 2009) (No.2) Bill, 2009
(L.A. Bill No.35 of 2009)
22. The Tamil Nadu Business 20.7.2009 21.7.2009
Facilitation Bill, 2009 *31. The Tamil Nadu Police Bill, 2008 14.5.2008 Referred to Select
(L.A. Bill No.27 of 2009) (L.A. Bill No.40 of 2008) Committee on
21.7.2009
23.  The Tamil Nadu Motor Vehicles 20.7.2009 21.7.2009 * Bill introduced during the Eighth Session.
Taxation (Amendment) Bill, 2009
(L.A. Bill No.28 of 2009)
XIl. FINANCIAL BUSINESS
24. The Tamil Nadu Motor Vehicles 20.7.2009 21.7.2009

Taxation (Second Amendment) Bill,
2009 (L.A. Bill No.29 of 2009)

Finance replied to the Debate on 25th February, 2009.

The General discussion on the Budget which was presented to the
House on 17th February, 2009 during the Tenth Session took place for five
days, i.e., from 19th February, 2009 to 25th February, 2009. Hon. Minister for
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Voting of Demands lasted for 25 days from 17th June, 2009 to
21st July, 2009. The dates on which Discussion and voting of Demands for
grants took place are as follows:

17th June, 2009, 18th June, 2009, 19th June, 2009, 22nd June, 2009,
23rd June, 2009, 24th June, 2009, 25th June, 2009, 26th June, 2009,
29th June, 2009, 30th June, 2009, 1st July, 2009, 2nd July, 2009,
3rd July, 2009, 7th July, 2009, 8th July, 2009, 9th July, 2009, 10th July,
2009, 11th July, 2009, 13th July, 2009, 14th July, 2009, 15th July, 2009,
16th July, 2009, 17th July, 2009, 20th July, 2009 and 21st July, 2009.

Out of 13,384 Cut Motions received, 12,704 Cut Motions were
admitted of which only 2,197 were actually moved in the House. After the
discussion on the Demands for Grants were over, the Cut Motions were either
withdrawn by the Members or deemed to have been withdrawn by leave of
the House. All the 51 Demands for Grants were discussed and voted by the
House. The dates on which the Demands were moved and voted are given in
the Annexure (Page No0.43)

The Tamil Nadu Appropriation (No.2) Bill, 2009 (L.A. Bill
No.35 of 2009) relating to Budget for the year 2009-2010 was introduced
on 21st July, 2009 and it was considered and passed on the same day.

Xlll. GOVERNMENT MOTIONS

Q) On the 18th June, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

"That Rule 32 of the Tamil Nadu Legislative Assembly Rules
which provides that the first hour of every sitting be available
for "Questions and Answers" be suspended on the 19th June,
2009 and the House do resolve to transact Government
Business".

The Motion was adopted nem con.

13

(2) On the 19th June, 2009, Hon. Thiru Arcot N. Veeraswami, Minister
for Electricity moved the following motion:-

"That Rule 32 of the Tamil Nadu Legislative Assembly Rules
which provides that the first hour of every sitting be available
for "Questions and Answers" be suspended on the 22nd
June, 2009 and the House do resolve to transact
Government Business".

The Motion was adopted nem con.

3) On the 23rd June, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

"That Rule 32 of the Tamil Nadu Legislative Assembly Rules
which provides that the first hour of every sitting be available
for "Questions and Answers" be suspended on the 24th June,
2009 and the House do resolve to transact Government
Business".

The Motion was adopted nem con.

(4) On the 3rd July, 2009, Hon. Thiru. M.K. Stalin, Deputy Chief Minister
moved the following motion:-

"That Rule 32 of the Tamil Nadu Legislative Assembly Rules
which provides that the first hour of every sitting be available
for "Questions and Answers" be suspended on the 6th July,
2009 and the House do resolve to transact Government
Business".

The Motion was adopted nem con.



14 15

(5) Election of Sixteen Members to the Committee on Estimates. (8) Election of Fourteen Members to the Committee of Privileges.

On the 13th July, 2009, Hon. Prof. K. Anbazhagan, Leader of the

L : ) 7 On the 13th July, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

House (Minister for Finance) moved the following motion:-
"That with reference to rule 195 of the Tamil Nadu Legislative

Assembly Rules, this Assembly do proceed, on a date to be
fixed by Hon. the Speaker, to elect Sixteen Members to be
Members of the Committee on Estimates for the year

"That with reference to rule 227 of the Tamil Nadu Legislative
Assembly Rules, this Assembly do proceed, on a date to be
fixed by Hon. the Speaker, to elect Fourteen Members to be
Members of the Committee of Privileges for the financial

2009-2010". year 2009-2010".

The Motion was put to vote and carried. The Motion was put to vote and carried.

(6) Election of Sixteen Members to the Committee on Public

Accounts. (9) On the 16th July, 2009, Hon. Prof. K. Anbazhagan, Leader of the

House (Minister for Finance) moved the following motion:-
On the 13th July, 2009, Hon. Prof. K. Anbazhagan, Leader of the ( ) g

House (Minister for Finance) moved the following motion:- "That Rule 32 of the Tamil Nadu Legislative Assembly Rules

"That with reference to rule 203 of the Tamil Nadu Legislative which provides that the first hour of every sitting be available

Assembly Rules, this Assembly do proceed, on a date to be for "Questions and Answers" be suspended on the 17th July,
fixed by Hon. the Speaker, to elect Sixteen Members to be 2009 and the House do resolve to transact Government
Members of the Committee on Public Accounts for the year Business”.
2009-2010". .

The Motion was adopted nem con.

The Motion was put to vote and carried.

(20) On the 20th July, 2009, Hon. Prof. K. Anbazhagan, Leader of the
@) Election of Sixteen Members to the Committee on Public House (Minister for Finance) moved the following motion:-
Undertakings.
"That Rule 32 of the Tamil Nadu Legislative Assembly Rules
which provides that the first hour of every sitting be available
for "Questions and Answers" be suspended on the 21st July,
2009 and the House do resolve to transact Government
Business".

On the 13th July, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

"That with reference to rule 211 of the Tamil Nadu Legislative
Assembly Rules, this Assembly do proceed, on a date to be
fixed by Hon. the Speaker, to elect Sixteen Members to be
Members of the Committee on Public Undertakings for the
year 2009-2010".

The Motion was adopted nem con.

The Motion was put to vote and carried.
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(11) On the 21st July, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

"That the Tamil Nadu Legislative Assembly Rules 30, 130
and 132 be suspended and the Tamil Nadu Appropriation
(No.2) Bill, 2009 (L.A. Bill No.35 of 2009); and the
Tamil Nadu Regulation of Jallikattu Bill, 2009 (L.A. Bill No.34
of 2009) which have been introduced in the House today be
taken up for consideration today itself."

The Motion was put to vote and carried.

(12) On the 21st July, 2009, Hon. Thiru. M.K. Stalin, Deputy Chief Minister
moved the following motion:-

"That the Tamil Nadu Police Bill, 2008 (L.A. Bill No.40
of 2008) be referred to Select Committee."

The Motion was put to vote and carried.

(13) On the 21st July, 2009, Hon. Dr. K. Ponmudy, Minister for Higher
Education moved the following motion:-

"That this House do extend for another period of six months
relaxing Rule 156 (1) of the Tamil Nadu Legislative
Assembly Rules, the time for presentation of the Report of
the Select Committee on  the PSG University Bill, 2008
(L.A. Bill No.43 of 2008) and the Thiagarajar University of
Science and Technology Bill, 2008 (L.A. Bill No.44 of
2008)".

The motion was put to vote and carried.

17

(14) On the 21st July, 2009, Hon. Thiru. M. K. Stalin, Deputy
Chief Minister moved the following motion:-

"That under rule 25(1) of the Tamil Nadu Legislative
Assembly Rules, the House be adjourned Sine-die.".

The Motion was put to vote and adopted nem con.

XIV. RULINGS FROM THE CHAIR

On the 22nd June, 2009, Hon. Speaker made the following
announcement in the House:-

19.6.2009 gjsitm Guremeuuilsy mewL QUMM GeusTmeimTenios Glsmm @gﬁlej,g;
ureflus Camflsme allurssdnE wream i@ GeasTmamemos glemm cﬂqﬁmm&&u
ué]ﬁu I|if&@eLTS) Qﬂsu&rruﬁlaa@aa@ 2 gaill  G&luGastor(HI Ersom)
3|50 LnrrmTuLﬁ]@ PSOMLESFHEES @)HLLMSLI (‘Burrsng]J Geum Ereu@aa@m
@evemev 6160t SHHSSmenT UIWMISS S mIdelsSS ‘9 b memeTHMGs 6ot
QBML SeemaluL Cossomgw  gjeudliiilsosme’” steorm Splermy.  @&IGNSS)
3.@.9.8.y.s. niilamsst @smear gmas  GOINOmHE  BéELLE
Camflumabium’ly, EEFLURSILLL  FHLoly&Hams @ﬁ]ﬂuaamm Gl&weomemy
epsolonss GUTemaLSSemever] auMmaIll LigsHg 22.6.2009 gjsorm GCLTemeIsS g;smsusuly
gl (pgaiemer Curemausg — Gaflalssemn erar wTmTUG (PSMLEST
S| &6 Caflellgsmies. LomssorL{Lbl(& (PSOVEOLDEST I|eurjss6iflear
Goustr(MGameflsory  mmeor  19.6.2009  guin  mrefllL  Gurmal Bl SHmEE
@llysmer eumiel Lmfemauil’ GLer.  9ifled LomerLil@ Ceuermssorenlos &lemm
IMEFS]  QeUfEeT  WTemTD  CHmipITs @g_ﬁ]ﬁlﬁhL@ @y_r,g, LpGlomiflemiL
Fpeilsmev.  GuTgiouTs LTeTLAG @ga)&mm&&n ITSERSE allausmuilser
BgleTer  gSSmmenil  UEIWMISSHID  (PSSSTET srsu(‘ésurr@m @) agiGLImsiTm
Criaysefled LaTUGSGID 6@ UGLTAmussTer e & PullmesEny.

Gueid, 17.9.1991 ety mewL GuHM Lr)asljrn_eﬂ HifeuraLn @@g;g;
wresflwsg  Gamflsms aflaungsdHarcurg urlLmefl wésser Sl fmws amins
2 minfesr; . & @Urrm&&,r_r);ﬂum SeUTEH6T 9_srrslTrr|_eﬂg, (Bgﬂg)ﬁu @@g,gj
(Euaim(ﬂurrgj @6y uypGmflemw ‘20 Lr,smma‘:]m(ﬁg) 6T6OTMI 6T (LM’
eTeorml  Snpleirermi.  UCLTE  geumemm  gemeus  GUILNOmEE BEs e
2 mifleryaser GamiluGurg oysmmmw CLTmaLS SimeTSSemeval] IeuFssT @5
wreomyd GO HF Qamseugrs GummsTOsTsToTs: FoLmg eTeoTmid, It is not
unparliamentary steormin Sitiyenr (Ruling) eupridhusremmy.
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@etremun  GlemesuliGurermed 20029y opeior(h  LTE 15940 HTeT
BoLOunm  opEpm]  Cumamrég maml  Geflalls@n  Sinrarsdsr  gmer
allourssHeTCurg gsremm (peeemngs] Ggnail G GlawmsT SeiTaimLLL
uSleismruied 19969 gyeior(  (pFed 20019 gyetr(h  auemy  HemLGlLmm
H.s. Y AlaTCurg s CUTEGATSS SPSRIGMET GIhIE mauis
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XV. PRIVILEGE MATTERS

On the 20th July, 2009, Hon. Thiru. Arcot N. Veeraswami, Minister for
Electricity raised a matter of privilege under rule 219 of the Tamil Nadu
Legislative Assembly Rules against Selvi. K. Balabharathy and
Thiru. V. Sivapunniam, Members belonging to Communist Party of India
(Marxist) and Communist Party of India respectively, who after speaking for
their allotted time earmarked for them by the Business Advisory Committee in
full and then staging a walk out from the Assembly on 17.7.2009 had raised
slogans and given contradictory statements to the dailies casting aspersions
on the functioning of Hon. Speaker.
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Hon. the Speaker suo motto referred the matter to the Committee of
Privileges under Rule 226 of the Tamil Nadu Legislative Assembly Rules for
examination and report the matter.

On the 21st July 2009, Hon. Chief Minister made a statement under
Rule 110 of the Tamil Nadu Legislative Assembly Rules for dropping the
above privilege issue.

Thereafter, Hon. the Speaker while invoking the residuary powers
vested on him under Rule 286 of the Rules, announced that the privilege
matter be dropped forthwith.

XVI. ANNOUNCEMENTS BY HON. SPEAKER

(1) On the 2nd July, 2009, Hon. the Speaker announced in the House
that though there are objections for Women Reservations at the All India
level, we all know that the Government headed by Hon. Kalignar is in favour
of reservation for women. In a way of strengthening this, the Lady Members of
all parties are to speak in today's Demand and the Hon. Minister for Social
Welfare will reply to the Debate.

(2) On the 8th July, 2009, Hon. the Speaker announced in the House
that a request has been received from the Registrar (i/c) of Tamil University,
Thanjavur for electing Two Members of the Assembly as ex-officio Member of
the Senate of that University. The term of office of the Members would be
three years from the date of election. If the number of candidates are more
than the actual number of vacancy, then the date for election would be
announced later.

(3) On the 8th July, 2009, Hon. the Speaker announced in the House
that a request has been received from the Registrar (i/c) of Bharathiar
University, Coimbatore for electing Two Members of the Assembly as ex-
officio Member of the Senate of that University. The term of office of the
Members would be three years from the date of election. If the number of
candidates are more than the actual number of vacancy, then the date for
election would be announced later.
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(4) On the 8th July, 2009, Hon. the Speaker announced in the House
that a request has been received from the Vice Chancellor of the newly
formed Teacher Education University, Chennai for electing a Member of the
Assembly to be the ex-officio Member of the Syndicate of that University. The
term of office of the Member would be three years from the date of election. If
the number of candidates are more than the actual number of vacancy, then
the date for election would be announced later.

(5) On the 13th July, 2009, Hon. the Speaker announced in the
House that for conducting the elections to the Committee on Estimates,
Committee on Public Accounts, Committee on Public Undertakings and the
Committee of Privileges to elect the members by single transferable vote, the
candidates should handover the nomination forms to the Assembly Secretary
before 12.00 noon on Thursday the 16th July, 2009. Nomination forms could
be had from the Secretary. Nomination forms would be taken up for scrutiny
at 3.00 p.m on Friday the 17th July, 2009 and withdrawal of nominations, if
any, before 4.00 p.m on Friday the 17th July, 2009. If number of candidates
are more than the actual number of vacancies, then the date for election
would be intimated later.

(6) On the 20th July, 2009, Hon. the Speaker announced in the
House that a request has been received from the Registrar (i/c) of
Manonmaniam Sundaranar University, Tirunelveli for electing Two Members
of the Assembly as ex-officio Member of the Senate of that University. The
term of office of the Member would be three years from the date of election. If
the number of candidates are more than the actual number of vacancy, then
the date for election would be announced later.

(7) On the 20th July, 2009, Hon. the Speaker announced in the
House that a request has been received from the Registrar, Tamil Nadu
Veterinary and Animal Sciences University for electing One Member of the
Assembly as ex-officio Member of the Board of Management of that
University. The term of office of the Member would be three years from the
date of election. If the number of candidates are more than the actual number
of vacancy, then the date for election would be announced later.

(8) On the 20th July, 2009, Hon. the Speaker announced in the
House that Hon. Chief Minister will host a dinner to honour the Members of
the Assembly at Taj Coramandal today (20.7.2009) at 7.30 P.M.
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(9) On the 21st July, 2009, Hon. the Speaker announced in the
House the statistical details of the important events and business transacted
by the Thirteenth Tamil Nadu Legislative Assembly during its Eleventh
Session.

XVII. FELICITATION

(1) On the 17th June, 2009, Hon. Prof. K. Anbazhagan, Leader of the
House, Thiru. S. Peter Alphonse and Thiru S.Ve. Shekher greeted
Thiru. M.K. Stalin on his assumption of charge as Deputy Chief Minister.
Hon. the Speaker also greeted him on behalf of the House and himself.
Thereafter, Hon. Thiru. M.K. Stalin, Deputy Chief Minister through his
acceptance speech reciprocated the warm greetings showered on him by the
House.

(2) On the 20th July, 2009, Hon. the Speaker extended a warm and
hearty welcome on behalf of the House to Hon. Dr. Sakkarapani, Chairman,
Andhra Pradesh Legislative Council who was then witnessing the
proceedings of the House from the Speaker's gallery.

XVII. ELECTION TO STATUTORY BODIES

On the 21st July, 2009, Hon. the Speaker announced that the
following Members have been elected to the Senates, Syndicate and Board of
Management of the Universities.

(1) Senate of the Tamil University

1. Thiru. Durai Chandrasekaran
2. Thiru. M. Rajasekharan

(2) Senate of the Bharathiar University

1. Thiru. S. Mani
2. Thiru. S.P. Velumani

(3) Syndicate of the Tamil Nadu Teachers Education University

Thiru. C. Gnanasekaran
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(4) Board of Management of the Tamil Nadu Veterinary and Animal
Sciences University

Thiru. S.S. Sivasankar

(5) Senate of the Manonmaniam Sundaranar University

1. Thiru. M. Appavu
2. Thiru. P. Veldurai.

XIX. CONSTITUTION OF COMMITTEES

The following Committees were constituted for the year 2009-2010
on the dates noted against them:-

Committee of Privileges
Committee on Estimates
Committee on Public Accounts
Committee on Public Undertakings

21st July, 2009
21st July, 2009
21st July, 2009
21st July, 2009

PwONPE

The names of Members of the above Committees are given in the
Appendix.

XX. PRESENTATION OF REPORTS BY THE COMMITTEES

During the period, Sixty one Reports were presented to the House by
various Committees of the House as detailed below:

Serial Name of the Report Date of
No. Presentation
1) 2) 3)

1. One hundred and forty fifth Report of
the Committee on Public Accounts
2008-2009

22nd June, 2009
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1)

@)

®)

One hundred and forty sixth Report of
the Committee on Public Accounts
2008-2009

One hundred and forty seventh Report of
the Committee on Public Accounts
2008-2009

One hundred and forty eighth Report of
the Committee on Public Accounts
2008-2009

One hundred and forty ninth Report of
the Committee on Public Accounts
2008-2009

One hundred and fiftieth Report of
the Committee on Public Accounts
2008-2009

One hundred and fifty first Report of
the Committee on Public Accounts
2008-2009

One hundred and fifty second Report of
the Committee on Public Accounts
2008-2009

One hundred and twelfth Report of
the Committee on Public Undertakings
2008-2009

22nd June, 2009

22nd June, 2009

22nd June, 2009

25th June, 2009

25th June, 2009

25th June, 2009

25th June, 2009

25th June, 2009
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€))

)

(©)

25

10.

11.

12.

13.

14.

15.

16.

17.

18.

One hundred and thirteenth Report of
the Committee on Public Undertakings
2008-2009

One hundred and fourteenth Report of
the Committee on Public Undertakings
2008-2009

One hundred and fifteenth Report of
the Committee on Public Undertakings
2008-2009

One hundred and sixteenth Report of
the Committee on Public Undertakings
2008-2009

One hundred and fifty third Report of
the Committee on Public Accounts
2008-2009

One hundred and fifty fourth Report of
the Committee on Public Accounts
2008-2009

One hundred and fifty fifth Report of
the Committee on Public Accounts
2008-2009

One hundred and fifty sixth Report of
the Committee on Public Accounts
2008-2009

One hundred and seventeenth Report of
the Committee on Public Undertakings
2008-2009

25th June, 2009

25th June, 2009

29th June, 2009

29th June, 2009

30th June, 2009

30th June, 2009

30th June, 2009

30th June, 2009

1st July, 2009

1)

)

(©)

19.

20.

21.

22.

23.

24,

25.

26.

27.

One hundred and eighteenth Report of the
Committee on  Public  Undertakings
2008-2009

One hundred and nineteenth Report of the
Committee on  Public  Undertakings
2008-2009

One hundred and twentieth Report of
the Committee on Public Undertakings
2008-2009

One hundred and twenty first Report of
the Committee on Public Undertakings
2008-2009

One hundred and twenty second Report of
the Committee on Public Undertakings
2008-2009

One hundred and fifty seventh Report of
the Committee on Public Accounts
2008-2009

One hundred and fifty eighth Report of
the Committee on Public Accounts
2008-2009

One hundred and fifty ninth Report of
the Committee on Public Accounts
2008-2009

One hundred and sixtieth Report of
the Committee on Public Accounts
2008-2009

1st July, 2009

1st July, 2009

3rd July, 2009

3rd July, 2009

3rd July, 2009

7th July, 2009

7th July, 2009

7th July, 2009

7th July, 2009
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27

1)

)

(©)

28.

29.

30.

31.

32.

33.

34.

35.

36.

37.

One hundred and sixty first Report of
the Committee on Public Accounts
2008-2009

One hundred and twenty third Report of
the Committee on Public Undertakings
2008-2009

One hundred and twenty fourth Report of
the Committee on Public Undertakings
2008-2009

Eighth Report of the Committee on Papers
Laid on the Table of the House 2008-2009

Twenty third Report of the Committee
on Estimates 2008-2009

Twenty fourth Report of the Committee
on Estimates 2008-2009

One hundred and twenty fifth Report of the
Committee  on  Public  Undertakings
2008-2009

One hundred and twenty sixth Report of
the Committee on Public Undertakings
2008-2009

One hundred and twenty seventh Report of
the Committee on Public Undertakings
2008-2009

One Hundred and sixty second Report of
the Committee on Public Accounts
2008-2009

7th July, 2009

7th July, 2009

7th July, 2009

7th July, 2009

8th July, 2009

8th July, 2009

9th July, 2009

9th July, 2009

9th July, 2009

10th July, 2009

1) 2) (3)

38. One Hundred and sixty third Report of 10th July, 2009
the Committee on Public Accounts
2008-2009

39. One Hundred and sixty fourth Report of 10th July, 2009
the Committee on Public Accounts
2008-2009

40. One Hundred and sixty fifth Report of 10th July, 2009
the Committee on Public Accounts
2008-2009

41. One Hundred and sixty sixth Report of 10th July, 2009
the Committee on Public Accounts
2008-2009

42. One hundred and twenty eighth Report of 11th July, 2009
the Committee on Public Undertakings
2008-2009

43. One hundred and twenty ninth Report of  11th July, 2009
the Committee on Public Undertakings
2008-2009

44, One hundred and thirtieth Report of 11th July, 2009
the Committee on Public Undertakings
2008-2009

45. Thirty first Report of the Committee 13th July, 2009
on Government Assurances 2008-2009

46. Thirty second Report of the Committee  13th July, 2009

on Government Assurances 2008-2009
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1)

)

(©)

47.

48.

49.

50.

51.

52.

53.

54,

55.

One hundred and thirty first Report of
the Committee on Public Undertakings
2008-2009

One hundred and thirty second Report of
the Committee on Public Undertakings
2008-2009

Twenty fifth Report of the Committee
on Estimates 2008-2009

Twenty sixth Report of the Committee
on Estimates 2008-2009

One hundred and sixty seventh Report of
the Committee on Public Accounts
2008-2009

One hundred and sixty eighth Report of
the Committee on Public Accounts
2008-2009

One hundred and sixty ninth Report of
the Committee on Public Accounts
2008-2009

One hundred and seventieth Report of
the Committee on Public Accounts
2008-2009

One hundred and seventy first Report of
the Committee on Public Accounts
2008-2009

16th July, 2009

16th July, 2009

17th July, 2009

17th July, 2009

17th July, 2009

17th July, 2009

17th July, 2009

17th July, 2009

17th July, 2009
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1) 2 3

56. One hundred and seventy second Report  17th July, 2009
of the Committee on Public Accounts
2008-2009

57. One hundred and seventy third Report of  17th July, 2009
the Committee on Public Accounts
2008-2009

58. One hundred and seventy fourth Report of  17th July, 2009
the Committee on Public Accounts
2008-2009

59. Ninth Report of the Committee 17th July, 2009
on Delegated Legislation 2008-2009

60. Twenty seventh Report of the Committee 20th July, 2009
on Estimates 2008-2009

61. Twenty eighth Report of the Committee 20th July, 2009

on Estimates 2008-2009

During the period, 286 papers were laid on the Table of the House,

XXI. PAPERS LAID ON THE TABLE OF THE HOUSE

details of which are as follows:-

A.
B.

Statutory Rules and Orders

Reports, Notifications and Other Papers ..

Total

76
210

286
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11.

12.

13.

14.

15.

16.

17.

30
APPENDIX
COMMITTEE OF PRIVILEGES
2009-2010
(Constituted on 21st July, 2009)
CHAIRMAN
Hon. Thiru V.P. Duraisamy, Deputy Speaker

MEMBERS
Hon. Prof. K. Anbazhagan, Leader of the House (Ex-officio)

Selvi J Jayalalithaa, Leader of the Opposition. (Ex-officio)
Thiru. T. Udhaya Sooriyan

Thiru. T. Senguttuvan
Thiru. S.R. Raja
Thiru. S.S. Sivasankar
Thiru. A. Rajan

Thiru. P. Kamaraj

Thiru. D. Jayakumar
Thiru. R. Viswanathan
Thiru. P.K. Sekar Babu
Thiru. C. Gnanasekaran
Thiru. S. Peter Alphonse
Thiru. M.K. Periyasamy
Thiru. K. Mahendran

Tmt. P. Padmavathy
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COMMITTEE ON ESTIMATES
2009-2010
(Constituted on 21st July, 2009)

CHAIRMAN
Thiru. Kuthalam K. Anbazhagan

MEMBERS
Hon. Prof. K. Anbazhagan,
Minister for Finance (Ex-Officio)

Thiru. S. Sivaraj,
Chairman, Committee on Public Accounts (Ex-Officio)

Tmt. D. Yasodha,
Chairman, Committee on Public Undertakings (Ex-Officio)

Thiru. A. Soundarapandian (Lalgudi)
Thiru. S. Lakshmanan
Thiru. Saba. Rajendran
Selvi. A. Angaiyarkanni
Thiru. P. Balaraman
Thiru. R. Chinnaswamy
Thiru. P. Chinnappan
Tmt. Bader Sayeed
Thiru. Videyal S. Sekar
Thiru. K. Hasan Ali
Thiru. S. Jeyapaul
Thiru. T. Velmurugan
Thiru. N. Nanmaran
Thiru. T. Ramasamy

Dr. T. Sadhan Thirumalai Kumar
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COMMITTEE ON PUBLIC ACCOUNTS
2009-2010
(Constituted on 21st July, 2009)
CHAIRMAN
Thiru. S. Sivaraj
MEMBERS

Hon. Prof. K. Anbazhagan
Minister for Finance (Ex-Officio)

Thiru. Kuthalam K. Anbazhagan,
Chairman, Committee on Estimates (Ex-Officio)

Tmt. D. Yasodha,
Chairman, Committee on Public Undertakings (Ex-Officio)

Thiru. K. Pitchandi

Thiru. S.K. Vedarathinam
Thiru. Anbil Periyasamy
Thiru. K.N. Sekaran
Thiru. V. Senthil Balaji
Thiru. Pollachi V. Jayaraman
Thiru. T. Malaravan
Thiru. P. Thangamani
Thiru. R. Ramprabu
Thiru. N.R. Rengarajan
Thiru. K. Arumugam
Tmt. R. Leema Rose
Thiru. V. Sivapunniam
Thiru R. Gnanadoss

Thiru. D. Ravikumar
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10.
11.
12.
13.
14.
15.
16.
17.
18.
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COMMITTEE ON PUBLIC UNDERTAKINGS

2009-2010
(Constituted on 21st July, 2009)

CHAIRMAN

Tmt. D. Yasodha

MEMBERS
Thiru. Kuthalam K. Anbazhagan,
Chairman, Committee on Estimates (Ex-officio)

Thiru. S. Sivaraj,

Chairman, Committee on Public Accounts (Ex-officio)
Thiru. E.A.P. Shivaji

Thiru P. Moorthy

Thiru Durai Chandrasekaran
Thiru. R. Sivanandam

Thiru R. Rajendran

Thiru L.P. Dharmalingam
Thiru. C.Ve. Shanmugam
Thiru C. Karuppasamy
Thiru A. Arunmozhithevan
Thiru R. Kumaraguru
Thiru. K.S.K.Rajendran
Thiru K. Gopinath

Thiru. A. Tamizharasu

Thiru L. Velusamy

Dr. Oscar C. Nigli
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BUSINESS ADVISORY COMMITTEE
2009-2010
(Constituted on 12th August, 2009)

CHAIRMAN
1. Hon. Thiru R. Avudaiappan,
Speaker.
MEMBERS
2. Hon. Dr. M. Karunanidhi,
Chief Minister.

3. Hon. Prof. K. Anbazhagan,
Leader of the House.

4. Hon. Thiru. M.K. Stalin,
Deputy Chief Minister.

5. Hon. Thiru Arcot N. Veeraswami
Minister for Electricity.

6. Hon. Thiru Duraimurugan,
Minister for Law

7. Hon. Thiru V.P. Duraisamy,
Deputy Speaker.

8. Thiru R. Sakkarapani,
Chief Government Whip.

9. Thiru K.A. Sengottaiyan

10. Thiru D. Jayakumar

11. Thiru D. Sudharssanam.

12. Thiru G.K. Mani.

13. Selvi. K. Balabharathy.

14. Thiru V. Sivapunniam.

15. Dr. T. Sadhan Thirumalai kumar.
16. Thiru D. Ravikumar.

17. Thiru Vijayakant.
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COMMITTEE ON RULES
2009-2010

(Constituted on 12th August, 2009)
CHAIRMAN
Hon. Thiru R. Avudaiappan, Speaker

MEMBERS
Hon. Dr. M. Karunanidhi,
Chief Minister

Hon. Prof. K. Anbazhagan,
Leader of the House

Hon. Thiru. V.P. Duraisamy,
Deputy Speaker

Selvi J Jayalalithaa,
Leader of the Opposition
Thiru. M. Appavu

Thiru. Arul Anbarasu
Thiru. M. Anbalakan
Thiru. M. Rajkumar
Thiru. G. lyyappan
Thiru. P. Kannan

Thiru V. Kaveri

Thiru. M. Gunasekaran
Thiru. RM. Subburam
Selvi. K. Balabharathy
Thiru. V. Mullaivendhan
Thiru. P. Mohan
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11.

12.
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COMMITTEE ON DELEGATED LEGISLATION
2009-2010
(Constituted on 12th August, 2009)

CHAIRMAN

Thiru T. Mahesh Krishnasamy
MEMBERS

Thiru K. Chinnadurai

Thiru T. Theodore Reginald

Thiru A. Soundarapandian (Coonoor)

Thiru H. Abdul Basith

Thiru G. Senthamizhan

Thiru K.S. Vijayakumar

Thiru O.K. Chinnaraj

Thiru R.M. Palanisami

Thiru Polur M. Varadhan

Tmt. P. Kamalambal

Thiru T.A. Meganathan

10.

11.

12.
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COMMITTEE ON GOVERNMENT ASSURANCES

2009-2010
(Constituted on 12th August, 2009)

CHAIRMAN
Thiru S. Peter Alphonse

MEMBERS
Thiru K.P. Ramaswamy
Thiru S. Rajasekaran
Tmt. Elamathi Subramanian
Thiru K.L. Elavazagan
Thiru G. Ediroli Maniyan
Thiru M. Paranjothi
Thiru M. Panneerselvam
Tmt. Rani Venkatesan
Tmt. Latha Athiyaman
Tmt. G. Latha

Dr. K. Jayakumar.
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HOUSE COMMITTEE
2009-2010

(Constituted on 12th August 2009)

CHAIRMAN
Thiru. D. Amaramoorthy
MEMBERS
Thiru. B. Ranganathan
Tmt. P. Prapavathi
Thiru. K. Ponnusamy
Tmt. R. Rani
Thiru. S. Mani
Thiru. R. Manickam
Thiru. K

Thiru. S. Damodaran

. Murugavel

. Thiru. C. Shanmugavelu
K

. Thiru. K. Rajendran

. Thiru. M. Rajasekharan

. Thiru. M.R. Sundaram

. Thiru. S. John Jacob

. Thiru. P. Senthamizhselvan
. Thiru. C. Govindasamy

. Thiru. K. Ulaganathan

. Thiru. R. Varatharajan

10.

11.
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COMMITTEE ON PETITIONS
2009-2010
(Constituted on 12th August, 2009)
CHAIRMAN
Thiru Kovai Thangam
MEMBERS
Thiru Udayam Shanmugam
Thiru S. Pushparaj
Thiru V. Kannan
Thiru N. Subramanian
Thiru. K.P. Anbalagan
Dr. M.K. Vishnu Prasad
Dr. E.S.S. Raman
Dr. K. Nedunchezhian
Thiru P. Dillibabu

Thiru. S. Gunasekaran
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LIBRARY COMMITTEE
2009-2010
(Constituted on 12th August, 2009)

CHAIRMAN
Thiru K. Sundar

MEMBERS
Thiru K. Thirunavukkarasu
Thiru S. Syed Ghouse Basha
Thiru M.V.R. Veerakapilan
Thiru R. Doraikkannu
Tmt. R. Prema
Thiru M. Dhandapani
Thiru K.V. Ramanathan
Thiru D. Moorthy

Thiru. G. John Joseph
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COMMITTEE ON PAPERS LAID ON THE TABLE OF THE HOUSE

10.

11.

2009-2010
(Constituted on 12th August, 2009)

CHAIRMAN
Thiru. P.S. Vijayakumar
MEMBERS
Thiru N. Malai Raja
Thiru A. Chinnaswamy
Thiru S.S. Gurusaamy
Thiru N.K.R. Sooriyakumar
Thiru C. Ponnudurai
Tmt. S. Thenmozhi
Dr. (Tmt.) K. Ghayathri Devi
Thiru. V.A.T. Kaliyavarathan
Thiru. T.K. Raja

Thiru V. Marimuthu
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Select Committee
on

The Tamil Nadu Police Bill, 2008 (L.A. Bill No. 40 of 2008)
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CHAIRMAN
Hon. Thiru. M.K. Stalin,
Deputy Chief Minister

MEMBERS
Thiru K. Sundar
Thiru K. Pitchandi
Thiru T. Senguttuvan
Thiru R. Manickam
Thiru. Durai Chandrasekaran
Thiru A. Soundarapandian (Coonoor)
Thiru O. Panneerselvam
Thiru K.A. Sengottaiyan
Thiru D. Jayakumar
Thiru D. Sudharssanam
Thiru S. Peter Alphonse
Thiru G.K. Mani
Thiru K. Mahendran
Thiru V. Sivapunniam
Dr. T. Sadan Thirumalaikumar

Thiru D.Ravikumar

Consumer Protection Department)

13 - Food and Consumer Protection
(Co-operation, Food and Consumer
Protection Department)

43
ANNEXURE
Demand Number and Name Date of Discussion and
Voting of Demands
1) &)
14 - Energy Department
35 - Personnel and Administrative Reforms 17th June,2009
Department
5 - Agriculture Department 18th June,2009 and
19th June, 2009
39 - Buildings (Public Works Department)
19th June,2009 and
40 - Irrigation (Public Works Department) 22nd June, 2009
12 - Co-operation (Co-operation, Food and
22nd June, 2009

20 - Higher Education Department

25 - Motor Vehicles Acts- Administration

(Home,Prohibition and Excise Department)

48 - Transport Department
19 - Health and Family Welfare Department
34 - Municipal Administration and Water

Supply Department

42 - Rural Development and Panchayat Raj
Department

23rd June, 2009 and
24th June, 2009

24th June, 2009

25th June, 2009

26th June, 2009
and
29th June, 2009
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45

24

41
51
26

33

45

11

29

28

30

1) &)
Prisons (Home, Prohibition and Excise )
Department)
30th June, 2009
Revenue Department >

Relief on Account of Natural Calamities

Housing and Urban Development Department

1st July, 2009

J
Administration of Justice
Law Department

Social Welfare and Nutritious Meal
Programme Department

2nd July, 2009

3rd July, 2009
Adi-Dravidar and Tribal Welfare Department and

7th July, 2009
Stamps and Registration (Commercial Taxes
and Registration Department) A

Tourism - Art and Culture (Tourism and
Culture Department)

Information and Publicity (Tamil
Development, Religious Endowments and > 7th July, 2009
Information Department)

Stationery and Printing (Tamil Development,
Religious Endowments and Information
Department)

1) ()

10

32

47

21

27
31

44

17

18

Backward Classes, Most Backward Classes
and Minorities Welfare Department

. . 8th July, 2009
Commercial Taxes (Commercial Taxes and

Registration Department)

Labour and Employment Department

9th July, 2009
Hindu Religious and Charitable Endowments
(Tamil Development, Religious Endowments
and Information Department)
Highways and Minor Ports Department 10th July, 2009

Animal Husbandry (Animal Husbandry, ™
Dairying and Fisheries Department)

Fisheries (Animal Husbandry, Dairying and
Fisheries Department) > 11th July, 2009
Dairy Development (Animal Husbandry,
Dairying and Fisheries Department)

/
Industries Department
Information Technology Department 13th July, 2009
Micro, Small and Medium Enterprises ™~

Department

Handlooms and Textiles (Handlooms,
Handicrafts, Textiles and Khadi Department) > 14th July, 2009

Khadi, Village Industries and Handicrafts
(Handlooms, Handicrafts, Textiles and Khadi
Department)

/



46

)

)

43

38

46

49

15

22

23

37

16

36

50

School Education Department

Public Department

Tamil Development (Tamil Development,
Religious Endowments and Information
Department)

Youth Welfare and Sports Development
Department

Environment and Forests Department J

Police (Home, Prohibition and Excise ™~
Department)

Fire and Rescue Services (Home, Prohibition
and Excise Department)

Prohibition and Excise (Home, Prohibition and
Excise Department) D

State Legislature ™~
Governor and Council of Ministers
Finance Department

Planning, Development and Special Initiatives
Department

15th July, 2009

16th July, 2009
and
17th July, 2009

>_ 17th July, 2009

and
20th July, 2009

> 21st July, 2009

Pension and other Retirement Benefits _/

-000-
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